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Employees’ Provident Fund 
Organisation

1407. SHRI B.R. KAVADE: Will the 
Minister of LABOUR be pleased to 
state:

(a) how many and since when 
Grade I, Assistant Provident Fund 
Commissioners in the Employees’ Pro­
vident Fund Organisation are work­
ing on ad-hoc basis;

(b) whether some direct recruits in 
the Assistant Commissioner cadre have 
superseded the departmental candi­
dates because the departmental candi­
dates were continued on ad-hoc basis 
for years together and were not made 
regular; and

"(cy how many regular departmental 
posts are lying vacant and when these 
ad-hoc appointees wil be regularised?

THE MINISTER OF LABOUR 
(SHRI RAGHUNATHA REDDY): 
The Provident Fund Authorities have 
reported as under:—

(a) Seventeen Assistant Provident 
Fund Commisisoners (Gr. I) have 
been officiating on an' ad-hoc basis, 
one each from May 1967, January 
1969, May 1971, June 1972, March 
1974 and January 1975, six from 
March 1975, three from April 1975 
and two from June 1975.
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{c> Ten pewtg itt the departmental 
promotion quota In the cadre of As- 
ofstant Provident Fund Commissioners 
(Of. I), are avs3Iab!e for being filled 
on a regular Sails, for which proposal 
is under examination in consultation 
with the Union Public Service Com- 
nM on.
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M u te r *  rradved b j f|JLL,

am, su m  i l  r  sh arm a; w m  
tbe Minister of SOTSGL AMD. MINDS 
be pleased to state:

(a) tike total quantity of fertilizer* 
produce^ annually by the Hindustan

vSteel Limited; and
(b) whether Hindustan Steel Limited 

is giving any priority to educated 
young entrepreneurs under Govern­
ment declared policy that public sector 
undertaking would give preference to 
them?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES* 
(SHRI SUKHDEV PRASAD)- fa) 
The total production of fertilizers 
from th« Fertilizer Plant at Rourkela 
and the steel-plants under Hindustan 
Steel Limited in 1974-75 was 2 9fT 
lakh Tonnes. The production in 
1975-76 is estimated at 3.3 lakh ton­
nes

(b) The policy of Hindustan Steel 
Limited is to distribute their fertili­
zers through wholesale dealers which 
include Cooperatives, State Agro­
industries Corporations and private 
parties having sound financial stand­
ing and adequate experience.

H8L Chemical By-Products

1410 SHRI BISWANARAYAN 
SHASTRI: Will the Minister of
STEEL AND MINES be pleased to 
state:

(a) the chemical by-products manu­
factured annually by the Hindustan 
Steel Limited; and

(b) the names of concerns receiv­
ing annual allocations of these by­
products from the Hindustan Steel 
Limited’

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD); (a) 
A number of by-products chemicals 
are produced and marketed by Hindu-




